
a. A.  No. 14 j2OO. 

ORDER DATED 09-05-2002. 

on the strength of the prayer made in the M.A. 

NO. 344/20021 filed by the Applicaflt,this Original Application 

is taken up for final disposal With the consent of the 

Parties. M.A.No.344/2002 is accordingly disposed of. 

A Panchayat Sanchar Seva K&dra  was functioning 

at panchayat Headquarters of S4td1p.ir Gramapanchayat, 

The Job of the Agent of the said Centre was alike the Job 
PoSfaL 

of Et3PM;s0 far rendering,assistance to the local public, 

Applicant was engaged as an agent of the cente in question 

and drawing his wages/rnineration from the Postal Deptt, 

through the cOncerned Grarnapanchayat. presently, for the 

reasons of increased postal activities in the said centre 

the centre has been upgraded to that of a Branch post Office. 

vacancy of ED Agent/E3PM in the said upgraded B ranch Post 

Office has been notified.The applicant1who had gathered 

exPerienCeS in dealing with post office work, is also a 

candidate for the post of EDBPM of the said upgraded 

Branch post OffiCe,ifl g.iestion.The present Original 

App1iCaton has been filed with a prayer to direct the 

Respondents to give corisideation to his case by giving 

due weightage to his experiences gathered i course of his 

work as an Agent. AS it appearS, Applicant worked for about 

two years as an agent of the centre(which has been upgraded 

to a Branch post Officeand for the reason of the fact that 

experienced temporary EIBPMs get due weightage at the regular 

recruitment stage. having heard the counsel for the Applicant 



and Learned ASC for the Departmt, the Respondents are 

directed to give due weightage to the experiences gathered 

by the Appliaint as an agent while considexJ.ng  his cêSe 

for the post of EDSPM of Saradhapr Branch Post Office. 

I 	 .th the above Observations and directions this 

Original Application is accordiriçly disposed of.No cct. 
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(MANORANJAN ?'CHANTY) 
M EMB ER(JUDI CiAL)/ -/, 

QRDER DT. 9-5-2002. 

Learned counsel for the Applicant Mr.BiSWal 

undertakes to file the reQuired postages(or service of 

copies of this order on the Respondents by Regd.ost with 

AD)bY 145-2002. 
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